
 खबा  Papers

 Derarcep  DEMANDS  ror  Grants,  1979-80
 or  MINISTRY  OF  HEALTH.  AND  FAMILY

 WELFARE

 THE  MINISTER  OF  HEALTH  AND
 FAMILY  WELFARE  (SHRI  RABI
 RAY):  I  beg  to  lay  on  the  Table  a
 copy  of  the  Detailed  Demands  for
 Grants  (Hindi  and  English  versions)
 of  the  Ministry  of  Health  and  Family
 Welfare  for  1979-80.  [Placed  .in
 Library.  See  No.  LT-4329/79}.

 REVIEW  AND  ANNUAL  REporT  or  CASHEW
 Corporation  oF  Invta  Lrp.,  New  Dewui

 For  1977-78

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  COMMERCE,  CIVIL
 SUPPLIES  AND  COOPERATION
 ‘(SHRI  ARIF  BEG):  I  beg  to  lay  on
 the  Table  a  copy  each  of  the  following
 papers  (Hindi  and  English  versions)
 under  sub-section  (l)  of  section  6I9A

 -of  the  Companies  Act,  956:—

 (l)}  Review  by  the  Government  on
 the  working  of  the  Cashew  Cor-
 poration  of  India  Limited,  New
 Delhi,  for  the  year  1977-78,

 (2)  Annual  Report  of  the  Cashew
 Corporation  of  India  Limited,  New
 Delhi  for  the  year  1977-78  along  with
 the  Audited  Accounts  and  the  com-
 ments  of  the  Comptroller  and
 Auditor  Genera)  thereon,  [Pleced  in
 Library,  See  No.  LT-4330/79].

 ‘Sowvenr-Extaacrep  On.  De-Onep
 MEAL  anp  Borate  Four  (Conrrot)

 Amor.  Orper,  979

 THE  MINISTER  OF  STATE  IN  THE.
 MINISTRY  OF  COMMERCE,  CIVIL
 SUPPLIES.  AND  CO-OPERATION
 (SHRI  KRISHNA  KUMAR  GOYAL):
 I  beg  to  lay  on  the  Table  a  copy  of

 =  _Solvent-Extracted  Ol,  De-ciled
 tal  and.  Edible  Flour.  (Control)

 Amendment  Order,  979  (Hindi  and

 eanelish  versions)  published in  Notifi- i
 India

 ential.
 [Placeg  in  Libeers  a  Te.

 433i/79),
 Library,  See  No.  LT+

 CHAITRA  30,  90l  (SAKA)  Leia

 Sn:  No,  GSR  327(E)  in  Gazette  of
 Gated  the  2nd.  April,  1979,  under

 pab=section  (8).  of  section  os  of  the  ~
 8

 Commodities  Act,  1958.  -

 342

 Borber  Securrry  Force  Vsrestnany
 OFFIcers  RECRUITMENT  (AMop?,)  Ruuzs,

 979

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  AND
 IN  THE  MINISTRY  OF  LAW,
 JUSTICE  AND  COMPANY  AFFAIRS
 (SHRI  S.  D,  PATIL):  On  behalf  of
 Shrj  Dhanik  Lal  Mandal  I  beg  to  lay
 on  the  Table  a  copy  of  the  Border
 Security  Force  Veterinary  Officers
 Recruitment  (Amendment)  Rules,  979
 (Hindi  ang  English  versions)  publish-

 in  Notification  No.  G.S.R.  505  in
 Gazette  of  India  dateq  the  7th  April,
 1979,  under  sub-section  (3)  of  gection
 १4]  67  ६06  Border  Security  Force  Act,
 1968.  [Placed  in  Library.  See  No.  LT-
 4332/79),

 Avupit  Report  oF  Alscounts  of  Dear
 Financia,  Corporation  ror  1976-77,
 DetarLep  DEMANDS  FOR  GRANTS,  1979-80
 OF  Mmstry  of  FINANCE,  PARLIAMENT,
 Derrr.  oF  PARLIAMENTARY  AFFAIRS

 ETC.,  ETC,

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY:  OF  FINANCE.  (SHRI
 ZULEIQUARULLAH):  I  beg  to  lay
 On  the  Table:—

 @  A  copy  of  the  Audit  Report
 (Hindi  and  English  versions)  of  the
 accounts  of  the  Delhi  Financial  Cor-
 Poration  for  the  year  1976-77  under
 sub-section  (7)  of  section  37  of  the
 State  Financial  Corporation  Act,
 1951.  [Placed  in  Library.  See  No.
 LT-4333/79}.

 (2)  A  copy  of  the  Detailed  De-
 mands  for  Grantg  (Hindi  and  Eng-
 lish  versions)  of  the  Ministry  of
 Finance  for  ‘1979-80,  [Placed  in
 Library.  See  No,  LT-4334/79).

 (3).  A  copy  of  the  Detailed
 Demands  for  Grants  (Hindi-  and
 English  versions)  of  Parliament,
 Department  of  Parliamentary  Af-
 fairs;  Secretariat;  of  the  President
 and  Vice-President.  ang  Union.
 Public  “Service  Commission.  for.
 i979-80.  [Placed  in  Library.  See
 No,  L-4838/79],


